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dir~ted to t.a~e mea, u~es a ainst 
ppU ting vehi~les. 

Setting up of forest based 
indu try in M.P. 

3916. SHRI MADHA YRAO SCIl'WIA : 
I • 

Will the Minister of PLANNl~G be pleased 
to state : 

(a) whether any schemes for deveiogment 
of fore t based indu. try in teState of 
Mfldhya Prade h under the Si~th PlaQ have 
been submitted by the St'J,te qqvernment 
for approval of the Centre ; 

(b) if so, the details thereof; and 

(c) Government's decision thereon? 

THE MINISTER OF PLANNING (SHRI 
S.B. CHA VAN) : (a) No such scheme 
ha been submitted for approval to the 
Planning Commission. 

(b) and (c). Do not arise. 

Colour T . V . sets made in the name of 
foreign technology 

3917. SHRI BHEEKHABHAI: Wi11 
the PRIME MINiSTER be pleased to 

I 

state: 

(a) whether Goverl?ment are aware of 
some sale advertisements relating to Colour 
T.V. sets published in various papers; , 

(b) if so, whether Government have 
noted with care that foreign technology is 
entering under Indian firm names; and . 

(c) if so, the information so far conected 
by Government ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRO ICS AND 
IN THE MJNISTR Y OF FOOD AND 
CIVIL SUPPLIBS (SHRI M.S. SANJEEVI 
RAO): (a) to (c). Yes, Sir. Various 
adv{'rtisements appear in newspapers either 
directly by foreign manufacturers "for 
information", or by our manufacturers 
claiming that their technicians are trained 

by fo~~ Q ~pt,J.'~ctvret&. One unit has 
advertised use of cQq1ROnents, imported 
from a particular foreign company and 
serv~c~ b~in~ provi4ed, Py forejgn trained TV 
tech.oici~ns an~ two uqits have advertised 
that servicing of their CTY sets would b" 
provided by foreign trained technician. 
Th!! Indpstrial and, Licensing Policy of 
Government for Colour TV receiver cJe~rly 
stipulates that foreign equity, foreign techno-
logy and use of foreign brand names would 
not be permitted in this industry. 
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